Result of Interview for the position of Law Researcher(s) held on 07" and
08" November, 2025 at Spm and 1lam respectlvelv in_the Chamber of
HM.J Dinesh Mehta.

The following personé were shortlisted for interview to the position of two (2)

- Law Researchers (L.Rs.) under Hon’ble Mr. Justice Dinesh Mehta.

Mr.Swarnim Nandwana |
‘Ms. Shreya Kakkar

Ms. HridyaaA

Mr.Anas Azeem

P
.

Ms. Ojeswita Singh
Mr.Krishna Poddar |
Ms. Ananya Navare
Ms.Hershita Rath1

e e R AR A o T

Ms.Saumya
Mr.Utkarsh Goyal
Ms.Palak Asati

e e oy
MNo= o

Ms.Divyanshi Thanvi
13.  Mr.Rajiv Singh
After undertaking process of the recruitment, the following two persons have

been found suitable to be engaged as LRs for a period of one year.

1. Mr. Utkarsh Goyal -
2. Mr. Rajiv Singh

Ms. Ananya Navare and Mr. Krishna Poddar are kept under waiting liét, which

shall remain valid for a period of 6 months.

Note:- The selected candidates may join their duty latest by 13.11.2025 at 4pm.

As desired, the Registrar (IT) is requested to upload the same on the website of )

g

Delhi High Court.




" Final Result of Law Researchers held on 07.11.2025

& 08.11.2025 in the chamber of HMJ Dinesh Mehta

S.No. Name Interview Write up Total
marks marks (60 marks)
{out of 30) (out of 30)

1 Mr. Utkarsh Goyal 20 24 44

2 Mr. Rajiv Singh 18 23 4]

3 Ms. Ananya Navare 18 . 23 41 (waiting-T)
4 | Mr. Krishna Poddar 17 22 39 (waitingII)
5 Mr. Anas Azeem 16 21 37

6 Ms. Shreya Kakkar 16 19 35

7 | Ms. Palak Asati 12 22 34

8 Ms. Ojeswita Singh 15 19 34

9 Ms. Saumya 16 18 34

10 Ms. Hershita Rathi 13 17 30

11 Mr. Swarnim Nandwana | 14 14 28

12 Ms. Hridyaa Singh 13 Nil 13

(not appeared)
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